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C. A No. 6735-6736 OF 2003
| TEM No. 53 Court No. 7 SECTION I 1A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

G vil Appeal No.6735-6736/2003

M'S. SANJEEV WOOLEN M LLS Appel  ant (s)

VERSUS

COVMNR. OF | NCOVE TAX, MJUMBAI Respondent (s)

(Wth prayer for interimrelief)
(Wth office report)

Date : 03/11/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE P. VENKATARAVA REDDI
For Appellant (s) M. H. N Sal ve, Sr. Adv.

M . Bhar gava V. Desai , Adv.

M. Si dhart h Chaudhary, Adv.
Ms. M nakshi G over, Adv.

M . Sanj eev Kumar Si ngh, Adv.
M. Pradeep Kumar Malik, Adv.

For Respondent (s)
M. B. V. Bal ram Das, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Four weeks’ time granted for filing counter affidavit.

[ SUMAN WADHWA] [ MADHU SAXENA)
COURT MASTER COURT MASTER



